
 
 

 
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 

ORIGINAL APPLICATION NO. 312 of 2024(SZ) 
 
 

 
The Tribunal on its own motion SUO MOTU  based 
on the news item published in The New Indian 
Express, Chennai Edition dt.17.12.2024, titled  “ 
Kerala’s Medical Waste dumped in Nellai Villages” 
 

:   
 

Applicant(s) 
 

                            Vs   
   
The Principal Secretary to Government of    Tamil 
Nadu  & Others 

: Respondent(s) 

 
 
 
 
 
 
 

REPORT FILED BY THE CHIEF ENVIRONMENTAL ENGINEER, 

KERALA STATE POLLUTION CONTROL BOARD, REGIONAL 

OFFICE,THIRUVANANTHAPURAM FOR AND ON BEHALF OF THE 

RESPONDENT 
 
 
 
 
 

 

 

Adv. Rema Smrithi.V.K 

ADDITIONAL STANDING COUNSEL FOR THE SIXTH RESPONDENT  
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Report filed by the Chief Environmental Engineer, 
Kerala State Pollution Control Board, Regional Office, 
Thiruvananthapuram on behalf of Kerala State 
Pollution Control Board, in Original Application No. 
312/2024. 

 
 

1-5 

 
Dated this the  13th  day of  June  2025 
 
 
 
 
Rema Smrithi. V.K, Advocate   

ADDITIONAL STANDING COUNSEL FOR THE SIXTH  RESPONDENT 
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Annexure–R6-(A) – Letter dated 21-03-25 from 
Board Chairperson to Chief Environmental Engineer 
regarding Revenue Recovery.  
 
Annexure–R6-(B)- Letter dated 21-03-25 from Board 
Chairperson to Special Secretary, Environment 
Department regarding appointment of adjudicating 
officer.  
 
Annexure–R6-(C)- Letter dated 15-05-25 from Board 
Chairperson to Special Secretary, Environment 
Department regarding appointment of adjudicating 
officer. 
 

Annexure–R6-(D) –Letter dated 14-04-25 from Board 
Chairperson to Secretary, Environment Department 
regarding authorization of Board officers for filing 
complaints before adjudicating officer. 
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Annexure–R6-(F)- Letter dated 15-04-25 from Board 
Chairperson to Chairperson, TNPCB regarding online 
vehicle tracking portal. 
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Board Chairperson to Chairperson, Karnataka SPCB 
regarding online vehicle tracking portal. 
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Dated this the  13th day of June 2025 

 

 

 

 

 

 

Adv. Rema Smrithi V. K. 

ADDITIONAL STANDING COUNSEL FOR THE SIXTH RESPONDENT  
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